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TRANSFER PETITION (CIVIL.) NO(s). 894 OF 2004

Rl TA BALBH M MANE Petitioner(s)

VERSUS

RAKESH JADHAV Respondent ( s)

(Wth appln(s) for stay and office report )

Date: 11/04/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE

HON BLE MR JUSTICE S. B. SINHA

For Petitioner(s) Makarand D. Adkar, Adv.
S.D. Singh, Adv.
Vijay Kumar, Adv.

Shal i ni Bhall a, Adv.

s & 5 5 5%

Vi shwaj it Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER



Four weeks’ tine granted for
to serve the

unserved respondent.

Mahabeer Si ngh

Court Master

| earned counsel for the petitioner

(Prem Prakash)

(Court Master)

to take steps



